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 Tae  MINISTER  OF  ‘STATE  IN  THE
 MINISTRY.  OF  STEEL.  AND  MINES
 (SHRI  SHAHNAWAZ,  KHAN)  :
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 A  copy  of  the  Certified  Accounts  (Hindi

 and  English  versions)  of  the  Coal  Board
 for  the  year  1969-70,  -under  sub-section

 2 @)  of  section  12  of  the  Coal  Mines
 ©  (Conservation,  Safety  and  Development)

 Act.  1952  [Placed  in
 ug:  She
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 ra
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 J

 “@  नक  each  of  the.  following  Papers
 (Hindi  and  English  versions)  under
 sub-section  :  (1)  of  Section  619A  of  the

 Céimpanies  Act,  1956 :—

 (i).  Review  by  the  Government  on  the
 working  of  the  Hindustan  Zinc

 "Limited,  Udaipur  for  the  years
 1969-70  and  1970-71.

 (ii)  Annual  Report  of  the  Hindustan
 Zinc  Limited,  Udaipur,  for  the
 year  1969-70  along  with  the
 Audited  Accounts  and  the  com-
 ments  of  the  Comptroller  and
 Auditor  General  thereon,

 (iii)  Annual  Report  of  the  Hindustan
 Zinc  Limited,  Udaipur,  for  the
 year  1970-71  along  with  the
 Audited  Accounts  and  the  com-
 ments  of  the  Comptroller  and
 Auditor  General  thereon,

 (3)  A  statement:  (Hindi  and  English  ver.
 sions)  showing  reasons  for  delay  in
 Jaying  the  Annual  Report  of  the

 Hindustan  Zinc  Limited  for
 the  year 1969-70.

 {Placed
 in  Library.

 See  No.  L: LT—~1196/71,]
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 A  copy  of  the  Contract  Labour:  ‘(Regu

 _Iation  and  Abolition)  Central  (Amend-
 ment)  Rules,  1971  (Hindi,  and  English
 ‘versions)  published  in  Notification  No,

 8.  R.  1643  in  Gazette. of  India  dated
 ‘the  80th  October,  1971,  under.  subsseo»
 tion:($)  of  section  35  of  the  Contract
 Labour  (Regulation  and  Abolition)  Act,
 1970. -  [Placed in

 Lara,  Set
 No.  LT—

 Hogg  1  Moe

 @  A  copy  of  the.  Labour  Welfare  Fund
 (Gujarat).  (First  Amendment)  Rules,
 1971  published  in  Notification  No.  KH
 SH/3521-BLW  116%T  in  Gujarat
 Government:  Gazette  dated  .  the  15th
 ‘October,  1971,  under  sub-section  (3)  of
 section  19  of:the  Bombay  Labour  Wel-

 fare  Fund  Act,  1953,  read  with  clause
 (c):  (iv)  of  the  Proclamation  dated  the
 13th  May,  4971,  issued  by  the  President
 in  relation  to  the  State  of  Gujarat.
 [Placed  in  Library.  See  No,  UT—1200/71.]
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 COMMITTEE  ON  THE  WELFARE  OF
 SCHEDULED  CASTES  AND  SCHEDULED
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 ot  get  सिह  (रोपड़):  अध्यक्ष  महो,

 मैं  अनुसूचित  जातियों  तथा  अनुसूचित जन-
 जातियों  के  कल्याण  सम्बन्धी  समिति  के  अध्ययन
 दल-2  के  सितम्बर,  1971  के  गुजरात के
 अध्ययन  दौरे  का  अधिवेशन  सभा-पटल  पर

 रखता  हूं।
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 गाड  PRIME  MINISTER,  |
 OF  ATOMIC.  ENERGY,  MINISTER.  OF
 ELECTRONICS,  ‘MINISTER  OF...  HOME
 AFFAIRS  AND  MINISTER.  OF  INFORMA-

 * TION:  AND  BROADCASTING.  (SHRIMATI
 INDIRA

 GANDHI)
 +

 Me,  Speaker, Git,  1-beg
 ho  mee


